
-
• 

, 

,. 
~ 
' 
... 

\, 

\ 

. ·"' 
. ., 

.,.. f •• 

• 

CE .. \J'TRAL ADMINIS'l'RATIVE TRIB UNAL 
AIJl.i.AHABAD BENCH , A LLAllAUAlJ . 

OPEH COUkT 

Misc . Contempt Appl ica t ion No .2 61 of 2002 . 

In 
Or lginal Applicution No . 402 of 1 997 . 

I4onda y, t h is the 13 t h day of Januury . 2003 • 

Hon ' ble Mr . Justice 
~on'ble Ma j Ge n KK 

R. R. K Trlvedi , Vice - Chairman . 
Sr ivastav a , Member - A. -

1. Nar esh Prasad YaddV 
son o f sri R. P . Yaaav, 
Presently working as senior Goucts lJriver 
(Blectric), Mughdlsari . 

2 . Lallan Prasdd 
s on of sr i Mishr i Lal, 
Presently worKing ciS senior Goods Driv er 
( Elec lric) , Mughalsarai • 

. 3 . Karnta Prasad Singh 
son of Sri Rarnjanarn , 
Presently worKing as senior Goods Driv er 
(Blectric) Mugha lsarai . 

4 . Abdul Jabbar 
son o f sr i IJiydz Khun, 
Present ly working dS senior Goods Di: iver 
(Electric) Mughalsdrai, 

5 . V l jay Bahaaur 
son of sri Kar i yctl , 
!'resent ly v.or King as Loco Inspector, 
Mug ha l sur di . 

6 . sri Bhagwan Das 
son of Lat e sobh Ndt h , 
Presently wor klng as Loco Insvector, 
Mugha l stlrai . 

7. Ra jesh Kllnar 
son of Late sri Ha~eshwar, 
Presently ·working as seni or Goods Driver 
(Electric~ Mugha l sclr~i . 

8 . R . A . Mdlik , 
son o f Sri Ka lu Nath ;1dl i k . 
Pres~nt ly \."Or king as s enior Goods Driver , 
(Electric) . Mugha l sarai . 

9 . s . S . Prdsad 
son of Sri D . C . Gupt , 
Present ly working dS senior Goods Driv er 
(Electric) Mughalsara i. 

1 0 . Dasra t h !<arn 

. t 

son of Sri B . N Singh , 
Pr esently working as senior Goods Dr i v e i: 
(Electric). r'1ughalsarai c/o Running supervisor 
(CCS) ~ Mughcilsar ai . 

• ...••• Appl icants . 

(Uy ·Advocat e : Sri Vipin sinh~) 
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Sri B.K. Singn, 
senior Divisiunul Personnel Officer, 
Eastern Central Hailways, r1ugha lsarai . 

(By AOVOCdte: Sri 
• • • • • • • • • . opposite party • 

) . 

0 RD BR -- - ---
(By Hon'ble r"1.r. JUstice R . R . K 'l'rivecti, ·v.C . } 

This application under section 17 of Administrative 

Tribunals Act, 1985 has been filed for punishing the 

respond~nts for wilful disobedience of the order of thio 

~ribunal dated 01 . 02.2002 passed in o . A. No . 402/1997. The 

direction by the Tribuna l WdS as unuer:-

2 . 

nrn the circUJnstances the O. A. is, tnertfore . partially 
a llowed. The seniority list is ~ ueu vide oruer uated 
02 . 07 . 1998 which hcis been presented in the court 
t odd y <lnd taken on record toddy is quashed. The 
respondents are directea to consider the original 
represent dtion oi tt1e a_Jpliciints tnat t.hey should be 
assigned seniority higher thdn sb.r l Ra.n Balak Prasad 
on the ground that they were a ppointeu earlier than 
him as Assistclnt Driver Electr i cal . The responaents 
whil e deciding the fresh seniority list must clearly 
give red suns tor re jecting tne request of the 
applicdnts for not keeping thern senior on the ground 
of earlier appointment, is such a decision has to be 
t aken. such a seniority li-=-t rn ust be tindlised \.Ji thin 
6 months o f the rece ipt of a copy of this o.i:cter by the 
respondents . There shall be no oraer as to costs. 11 

.......... 
<X ~"' 

It is not disputed/by order aated 19 . 07.2 002, " ... "--'. 
represent at ion filed by applicdnts h~been decided by a 

reasoned order . A copy of which has been f i1ed as Annexure - 5. 

Reasons ha\/~ been assigned for nol treating1 J the applicants 

as senior to Ran Balak Prasdd . 

3 . In the circo.mstances, in our opinion, no case of 

contempt is made out. Ho ... 1ever , if the applicants are 

dis-satistied, they may chdllenge th.e order in origina l side . 

VICE-CHA I RW\ N 

shukla/-


